
From

To,

(HIGH COURT OF ASSAM, NAGALAND,

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhatt High Court,
Guwahau.

Shri Mahendra Kalita,
District & Sessions Judgg
Udalguri.

MIZORAM AND ARUNACHAL PRADESH)

No. HC.UI_O7I1999/620/A

Dated Guwahati, the/, IL
January,2024.

Yours faithfully,

sL[-
JT. REGISTRAR TVIGITAilCE)

7

Sub:

Ref:-

Sir,

Casual leave.

Your letter No. DJ(U) 224 dtd.18h January, 2024.

With reference to the above, I am directed to inform you that your prayer forcasuar reave on 22.or-2024t arong with station reave pemrission, with the officiatvehicre, at own oo+ fiom the e.r.ning * zo.ot.zoiiurt the momin g ot 24.0r.2,,24,has been granted. Further, the Additionar District & sessions Judge, udarguri, in her absence,the cvil Judge cum Assistant Sessions :uoge, udatguii, in tris ausence, the chief JudiciarMagistrate, Udargu., and in his absencg ilre in-ctrargJ ahief Judiciar r,,tagistrate, uJurgu; ,nu,remain in charge of your Coud and Office in your abslnce.

Memo No.Hc.vtt-o7ltssst621/A, dated Z{. O l, 20 ZCopy to:

.,,( *"project Manager, Gauhati High Court.
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